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{c) if so, the reasons that Government permitted bronze parts to be made in a

foundry in China;

{d) the reasons for Central Government not putting a condition that the statue

should be made only in India which gives a real symbolism of unifying the country;

{e) whether Government would suspend the contractor for outsourcing the statue

from China; and
(f) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR. MAHESH
SHARMA): (a) and (b) The Government of Gujarat approved the creation of Sardar
Vallabhbhai Patel Rashtriya Ekta Trust by its resolution dated 11th March, 2011, to
implement the Statue of Unity Project. The Project 1s in the form of a Statue of 182
meters height and a nearby administration-cum-convention Center named “Shreshtha
Bharat Bhawan”. The objective of the project is to commemorate the memory of Sardar
Vallabhbhai Patel and his contribution to the unification of India and in fostering the
spirit of patriotism amongst the present and future generations. Hence this project is

not representative of the nitiative of Govemnment such as “Make m India”.

{c) The contract for construction of the Statue of Umity was awarded to M/fs
L&T, an Indian construction consortium based in Chennai on EPC mode (Engineer,
Procure and Construct). EPC mode of contracting allows the contractor to source the
material at his choice subject to quality standards. Therefore, Government has no role

in procurement and question of permission does not arise.

{d) to () The Project was conceived by State Government of Gujarat and its
work was awarded in October, 2014, The work was not awarded by the Central
Government. Therefore, question of Central Government putting a condition or

suspension of the contract does not arise.
Classical language status to Marathi
1473, SHRI SANJAY RAUT: Will the Minister of CULTURE be pleased to state:

{a) whether Government has received any reports from the Sahitya Akademic and
Linguistic Expert Committee for its opinion for granting Classical Language status
to Marathi;

(b) if so, the details thereof indicating the reasons for the delay in granting
Classical Language status to Marathi; and

{c) the details of steps taken or proposed to be taken by Government for granting
Classical Language status to Marathi?
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THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR. MAHESH
SHARMA): (a) to {c) Yes, Sir. A report on the proposal of Maharashtra Government
for grant of classical status to Marathi language has been received from Committee
of Linguistic Experts. The said Committee recommended the grant of classical status
to Marathi language and the said recommendations are under consideration of the
Minmistry. However, in the light of several Writ Petitions filed by Shri R. Gandhi in
the High Court of Judicature at Madras on the subject, it was decided to wait for
the outcome of the said Writ Petitions. The Hon’ble High Court of Judicature at
Madras has now disposed of the Writ Petitions vide common order dated 08.08.2016
declining to interfere in the matter and disposed of all the petitions. Consequently,
the proposal for grant of classical status to Marathi language is again under active

consideration of this Ministry.
Excavations in Keezhadi in Tamil Nadu

1474. SHRI T. K. RANGARAIJAN: Will the Minister of CULTURE be pleased

to state:

{a) what is Government’s assessment about the archaeological excavations in
Keezhadi in Tamil Naduy;

(b) the reasons for stopping further excavation at the site; and

{c) how Government proposes to deal with the excavation which has rich historical

evidence for Tamil Culture?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR. MAHESH
SHARMA): (a) Based on the material evidences accumulated from the two seasons
of excavation at Keezhadi (Keeladi) a threefold cultural period 1s seen. The cultural
periods are divided on the basis of the structural remains, Tamil-Brahmi inscribed
potsherds, copper coins, non cultural zone pottery like Rouletted ware, indigenous
black and red ware along with painted black and red ware, russet coated painted ware
and associated artefacts. The broad classification of the cultural periods 1s tentatively
dated from c. 3rd cent. B.CE. to 10th cent. CE.

{(b) The excavations at Keezhadi have not been stopped by ASI but was paused
for time being so that whatever archaeological investigations have been cammed out at
the site may be thoroughly documented and interim report 1s prepared. Now since the
interim report 1s submitted the permission letter for excavation for the field season
2016-17 has been issued.

{c) The excavations at Keezhadi are being taken up in a systematic manner with

the survey of the adjoining area to ascertain the archaeological potential of the region



